BEFORE THEEL CLIvTHeL ADRLINISTRATIVE THIBUMAL
. BLLLAY BELCH, Calib AT NAGFUR.,

0.A,881/92,

&

- GeS. Sainis,

R/o 'Geetagovinda’

Plot No.17, Shriramnagar,

Somalwada,

NAGPUR - 440 025, .. Applicant.

Coh.630/92,

P. Runga Rao halidu,

R/o H.Ko.283,

Hear Happy Hours Primary School,

Xhalasilinpes,

NAGPUR ~ 440 001. . .. Applicant.

C.h.882/92,

U«B, Majumdar,

R/o 41, Postal Audit Colony,

Ranapratap hagar,

J.\ACIIJUH i L}LI-O 022- L ] Rppllcanto

ORAL JUDGMENT : . Dated : 15.3.%

17« Unicn of India,
Lepartrnent of Fosts,
Zak Eheawar, Sansac rar_,
j.ew L_lMi = 170 CC1
thpougk its Secretary.

2. Directer of Acebunts {Fostul?
JAGFUR - 44C 001, .. Respondents.

Coram : Hoen'ble Shri Justice 1.5,

b Vice Chairmar..
Eon'tle Shri I..Y. Priiclker, ).

ADppearances:

Shri li.K. Leshpande, Counsel
for the applicant.

Shri Ramesh Larda, Counsel
ior the Responcents.

Re)

193.

 Fer : Hen'ble Shri Justice r.5. vesh;ande, Vice Chairman §
In view of the decision of this Tribunal dated

184141993 in 0.4.495/92, the .wule is made absolute in

terms of prayer 11 of the apriication. The monetary
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L4881, 630 & 882/92,
entitlements of the applicant shall be worked out !
within a period¢ of 3 months from tocay, together i
with costs quantified at 1:.300/-. :
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